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ORDER

M.A. No.05/2017 and 39/20r7 in C.P. No. 25/241-242.244INCLT/MB/M AIJ|20'/..6

For having the Petitioner Counsel submitted that since service has not been
affected upon the Proposed Respondents, this Bench hereby directs the Petitioner side
to serve M.A. No. 39 of 2017 and annexures thereon upon the Proposed Respondents
within 48 hours.

List this application for appearance of the Proposed Respondents and hearing
of the Petitioner, Respondents and the Proposed Respondents on 07.03 .2017.

On the rejoinder filed by the Petitioner Counsel, since the Respondent Counsel
has submitted that for new facts have surfaced, at his request, this Bench hereby
directs the Responden{o file sur-rejoinder to the reioinder on 27.03.201.7.

B.s.v. p
Member (]udicial).

V. NALLASENAPATHY
Member (Technical).
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